
THE POST-GRADUATE INSTlTUTE OF MEDICAL EDUCATION AND 
RESEARCH, CIIANDIGARI-I (AMENDMENT) ACT, 200 1 

No. 18 OF 2001 

[3rd A ugwt, 200 1 .] 

An Act further to amend the Post-Graduate Institute of Medical Education 
and Research, Chandigarh Act, 1966. 

BE it ellacted by Parliallient in [he Fitly-scco~~d Year of the Republic o r  India as 
follows:- 

1. Tl~is  Act may be called the Post-Graduate lnstitute of Medical Education and S ~ O  /. 
Research, Chandigarh Act, 200 1. 

2. 111 tlie Post-Graduate Institute of Medical Educatiol~ and Rescarcll, Cl~andigarh Act, Amendment 
1966, in section 6, io sub-section (2), alter the words "as soon as he", the words "becomes of Section 6 

a Minister or Millister of Slate or Deputy Minister, or the Speaker or the Deputy Speaker of y;tl.t 
the Ilouse of the People, or the Deputy Cliainnali of tllc Council of States, or" sl~all be 
inserted. 


